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Alok Mishra v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42802 
Aman v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42875 
Amar Singh Soni v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 43133 
Amardeep Valmiki v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42795 
Amarnath v. Addl. Commissioner, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42994 
Amit Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42446 
Amit Kumar v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42951 
Amit Tyagi v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42871 
Anil Chauhan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42560 
Anil Gautam v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42470 
Anil Kumar Agrawal v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 43104 
Anil Kumar Bishwakarma v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All 

43070 
Anil Kumar Dwivedi v. Dharmendra Pratap Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 

42644 
Anil Kumar Khanna v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 

42914 
Anil Kumar Tripathi v. Rakesh Kumar Jayant, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026 

SCC OnLine All 43043 
Anil Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42563 
Anil Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42797 
Anjani Jaiswal v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42510 
Anjani Kumar Shukla v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 

2026 SCC OnLine All 43034 
Ankit v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42813 
Ankit v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42716 
Ankur Sinha v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42462 
Ankur v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42792 
Ankush v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42731 
Annu Bhardwaj v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All 43073 
Annu Singh v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 43105 
Anshu Solanki v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42722 
Anshul Agarwal v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43081 
Anshul Vishwakarma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42832 
Anuj Awasthi v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42700 
Anuj Kasana v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 42610 
Anuj v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42809 
Anupam Srivastava v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42582 
Anurag Singh v. Naib Tehsildar Kadipur, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43012 
Anurag Singh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42480 
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Anurag v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42544 
Anurag v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42868 
Anurag v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43068 
Anvar Hussain v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42441 
Anwar Khan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42842 
Apoorva Gupta v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42711 
Aporva Dubey v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42924 
Arif Khan v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42616 
Arjun Kori v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42704 
Arpita v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42622 
Arshad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42489 
Arun Kumar Dwivedi v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 

42888 
Arun Kumar Tewari v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43064 
Arun Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42485 
Arun Kushwaha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42532 
Arun Pratap Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43065 
Arun v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42848 
Arvind Kumar Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43061 
Arvind Pratap Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42608 
Arvind Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42453 
Asad Siddique v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42915 
Asharam v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43035 
Ashish Kumar Yadav v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42548 
Ashish Kumar v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42922 
Ashish Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42728 
Ashok Kumar Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42778 
Ashok Kumar v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42631 
Ashok Kumari v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 

SCC OnLine All 43130 
Ashutosh Awasthi v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42597 
Ashwini Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43006 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42860 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42864 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42865 
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42867 
Asif v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42529 
Aslam v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42766 
Attan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42662 
Atul Kumar Mishra v. State of U.P, (Deepak Verma, J.), 2026 SCC OnLine All 42523 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985054


 - 7 - 

© EBC Publishing Pvt Ltd 

Atwir v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42440 
Avadh Ram v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine 

All 42908 
Avinash Pandey v. State of U.P, (Brij Raj Singh, J.), 2026 SCC OnLine All 42452 
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